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SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No(s).29016/2012

(From the judgenent and order dated 31/08/2012 in CMAP No. 754/ 2012 of The
H GH COURT OF JUDI CATURE AT ALLAHABAD)

DWARI KESH SUGAR | NDUSTRI ES LTD. Petitioner(s)
VERSUS
STATE OF U.P. & ORS. Respondent ( s)
(Wth appln(s) for permission to file synopsis and list of dates,interim

Rel i ef , PERM SSI ON TO FI LE VOLUME-I |, perm ssion to place addl. docunments on
record, pernmission to file addi ti onal docunents, PERM SSION TO FILE
ADDI TI ONAL AFFI DAVI T, exenption from filing OT. and prayer for interim
relief and office report)

Date: 21/02/2014 This Petition was nentioned today.

CORAM :
HON' BLE THE CH EF JUSTI CE
HON BLE MR JUSTI CE RANJAN GOGO
HON BLE MR JUSTI CE N. V. RAVANA

For Petitioner(s) Ms. Sonali B.Adv.
M S. Parekh & Co., Adv.

For Respondent(s) M. Ardhendunauli Kumar Prasad, Adv.
M. Kabir Dixit, Adv.
M. Prateek Dwi vedi, Adv.

UPON bei ng nmentioned the Court nmade the foll ow ng
ORDER

List on 4th March, 2014 before an appropriate Bench.

[ Madhu Bal a ] [ Savita Sai nani ]
Court Master Assi stant Registrar



